
High Court of Jammu and Kashmir at Jammu 

ORDER 

No: \\ ~ t> 

Consequent upon 

Dated: ,60 .- \ - \1--

the retirement on 

superannuat ion of Hon'b le Mr. Justice Muzaffar Hussain 

Attar, t he Ad min istratve Districts al lott ed to His Lordship 

vide High Court Order No.699 dated 23 .09.2016 are now 

al lotted t o following Hon'ble Judges w .e.f . 30 .01.2017, in 

addition to t he already al lotted Districts :-

S.No. Name of the Hon' ble Judge District 

1. Hon' ble Shri Justice Ramalingam Sudhakar Reasi 
2. Hon'ble Shri Justice Mohammad Yaqoob Mir Shop ian 
3. Hon' ble Shri Justice Ali Mohammad Magrey Anantnag 

By Ord er 

M !L!VJtU<Il 
(R.s.Jain)U 3d\ ' \' l 

Registrar General 
No:- ':L~~~-<=\':>c \fi\5 Dated:- ~-\ -'Le \1-

Copy to t he :-

1. Principal Secretary to t he Hon'ble Ch ief Just ice, High Court of J&K. 
2. Secretary to Hon'ble Chief Justice / Hon'ble Mr. Just ice ____ _ 

...... for information of His Lordsh ip. 
3. Registrar Vigilance, High Court of J&K, Jammu. 
4. Regist rar Judicial, High Court of J&K, Jammu/ Srinagar . 

....... For information. 

5. All District and Sessions Judges, w ith the request to ci rcu late the order 

amongst all the Judicia l Officers working under their t erritorial 
j urisdiction. 

6. lncharge NIC, f or upload ing t he same on website . 
...... for information and necessary compl iance. 

Registra~;:;\ ll . 
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